Affidavit to be Furnished by the candidate along with Nomination Paper Before the Returning Officer

for election to Bihar Vidhan Sabha
from: 200 - Buxar Assembly Constituency

I, Anand Mishra, son of Parom Hans Mishra Aged 44 vears, resident of Ward No 13, Musafirgan|, PO - Buxar, PS5

= Buxar, District - Buxar, Pin - 802101, a candidate of the above Election, do hereby solemnly affirm and state on

oath as under:-

{13 1 am a candidate set up by Bharativa Janata Party
(1) Details of PAN and status of filing of lncome tax return:

SL No. | Names Permanent The financial year Total income
Account for which the Fast shown In lncome
Number (PAN) Income=tax return Tax Return { in
has been filed Rupees)
} Self APSPM3979D |FY'. 2024-25 | B5. 000/
% Spouse- BAOPTSS36K  [FY: 2024-25 12,21,370/-
i Dependent |
4. Dependent 2 .
5. Dependent 3 .........

(3) The following case(s) is/ are pending against me in which cognizance has been taken by the court:-

51 | Offence
Mo,

e

(a) | The details of cases where the court has taken
cognizance, Sections of the Act and description
of the offence for which cognizance taken :

Description

faken.

Cose number: B15/2024, Gandhi Maidan PS, 191(2),
191(3), 190, 223, 131, 132, 324(4) BNS, Participating in
the protest by BPSC students, cognizance has not been

ib) | Mame of the court, Case No. and Date of order
taking cognizance :

[Honb. Patna High Court, CR. WIC-3293/2025(Case
mumber; 8152024, Gandhi Maidan PS), Dated: 17-Jan-
2025, copnmizance has not been taken.

{c) | Details of Appeal (s)/ Application(s) for revision
(if any) filed against the above order(s) :

{4) Cases in which 1 have been convicted by a court of law{other those referred to in Form 26):

{a) | The details of cases, Sections of the [NIL
At and description of the offence for
which comvicted :

{b) | Name of the Court(s), Case No, and  NIL
Dateis) of orden(s) :

(c) | Punishment imposed

MNIL




{5) That | give herein below the details of the assets {movable and immaovable etc.) of myself,

my spouse and all dependenis:

A, Details of movable assets : Note:
|. Asgets in joint name indicating the extent of joinl cwnership will also have (o be givén
2. In case of deposit/Investment, the details including Serial Number, Amount, Date of Deposit. the Scheme,
Mame of Bank/ Institution and Branch are to be given
3. Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect of listed
companies and as per books in case of non- listed companies should be given
4_ Dependent , here means a person, substantially dependent on the income of the candidate.
5. Details including amount is 1o be given separately in respect of each investment)

'S 'ﬁmrlpﬂnn Sell Spouse Dependent- | Dependent- Dl:pmﬁéﬁ.'l—‘
Mo, | 2 3
i) | Cash in hand Rs. 47,000/- Rs. 51,370/ INIL INIL NIL
(ii) | Details of Deposits in Bank | SBLRD: SBLID. INIL INIL NIL
accounts (FDRs. Term Rs. 13,88.932/- Fs. 2.20.478/-
Deposits and all other tvpes )
of Deposits including saving Bank Balances: HOEC FL:
’ i 1. Axis Afc No: Rs 7.46,125/
accounts), Deposits with OEOD0
H el Instinmions, Non DR:-E;]EI g'E“?J' : Bank Bualances:
Banking Financial 4
Cnr_np_anies and Coopemative 3 1 Axis Adc No:
societies and the 11141303282 1501 0G2RTI452
I amount in each such deposit Rs 1,169 Rs 770430
3581 Ade No; / :
622 14683095 20364537098
Rs, 10257/ Rs. 2,88,245/-
4, ICICT Ade Moe | 3. HDEC Afc Mo:
(6501510541 SO200FAR009 35
Rs, 9.204/- Bs 5.07.381/-
4581 Afc No:
40640001 255
Rs. 5.92 265/-
(iii) | Details of investment in Bonds,| Investment in MF | Investment in MF  INIL INIL NIL |
Debentures/shares and units in | & Shares: & Shares:
companicsMutunl Funds and
others and the amount. X Cost: Rs, 20,54 395/
R=.7.8],752/
Market vilue:
Market value: R=. 186630940
Bs. 10.82,830 /-
Investment in
Business
Ra. 1681, 68N-




-(iv) | Details of mvestment in NSS, | PPF with PO LIC NI NIL NIL
Postal Savings, Insurance Rs. 5,05,]195%- Rs. 6,11 493/-
Policies and investment in any g
Financial lnstrument in Post Lic
oflice or Insurance Company Ry BT
amd the amount Max Lif
Rs. 325 D00/
PLIC
i | Rs. 440273/ i I
{v) | Personal loans/advance given to| NIL NIL INIL INIL INIL
any person or entity  includmg
firm, Company, Trust etc. and
other receivables from debtors
and the amount.
(vi) | Motor Vehicles/Aircrafts/ Roval Enficld Bike INIL NIL INIL
Yachts/Ships (details of Make, | BR-445-9130
Registration No. etc, Year of | (Year-2023)
Purchase and amount ) Rs 2,51,631/-
(viil| Jewelry, bullion and valuable | 100 Grams 250 Grams NIL NIL NIL
thing (give details of weight and| Value Value
value) Rs. 6,87,99) /- Rs 17,19.975/-
Appros. Approx,
{viii)| Any other assets such as value i MIL MIL 1L
of Claims/interest Bs. 319421/ Bs 4,77 5314
{ix)| Gross Total value Rs. 60,19,010/- Rs. 48,39 910/ [NTL NIL BNIL
B, Details of Immovable assets;

(MNote: 1. Properties in joint ownership indicating the extent of joint ownership will also have o be indicated
2. Each land or building or apartment should be mentioned separately in this format.)

=,
Nao

Description

Self

Spouse

Dependent-1

Dependent-2

Dependent-3

(L]

Agricultural Land
Location(s)

Survey number(s)

[MIL

[MIL

INIL

(NIL

NIL

Area (Total measurement in
acres)

1L

ML

1L

1L

MNIL

Whether inherited property
(Yes or NO)

MIL

NIL

MNIL

NIL

Date of purchase in case of self
acquired property

rﬂl

NIL

NIL

fNTL

Cost of Land (in case of
purchase)jat the time of
purchase

L

ML

NIL

{NIL

[NIL

Any Investment on the land by
way of development,
gonstruction etc.

MIL

MIL

INIL

[NIL

.




Approximate Current market NIL NIL INIL NIL NIL ¥
value :
{ii) | Nog- NIL ML NIL NIL NIL
Location(s)
| Survey number(s)
Area (Total measurement in ML INIL NIL NIL NIL
sq. f) |
Whether inherited property NIL INIL INIL NIL 1L
(Yes or MO r
Date of purchase in case of self  NIL INIL NIL INIL. INIL
acquired property |
Cost of Land (in case of NIL NIL INIL INIL NIL
purchase) at the time of
purchase |
Any Investment on the land by ~ NIL WNIL NIL fNIL INIL
way of development,
COnStruction elo.
Approximate Current market rﬂTL NIL L NIL MNIL
vilue
(i) | Commercial Buildings INIL No.3  NIL INIL NIL
{including apartments) al Orchid TN
~Location(s) ukherjes Road
-Survey number(s) Finaghly, WH
Built up Area (Total NI R20S0FT IL MNIL IL
measuremnent in sq. ft.)
Whether inherited property INIL N INIL INTL MNIL
(Yes or NOY) |
Date of purchase in case of self INIL 01032021 INIL NIL r\ll]_
acquited property
Cost of property (in case of INIL s, 14423145 NIL INIL MIL
purchasc) at the time of
purchase
Any Investment on the NIL INIL INIL NIL NIL
property by way of
development, construction etc.
Approximate Current market [NIL [Rs. 17,00,000/-  NIL rlIL r]]_
value
(iv) | Residential Buildings (including ;3 amd “:::r NIL INIL INIL IL
aparimenis, ) .
-Location(s) Road, Hoogly,
- Survey numberis) West Hengal
Area (Total measurement in 1475 SQFT L NIL INIL rﬂ].
sg. ft.)
Built up Area (Total DEO0 SQFT  [NIL NIL INIL F«m_
measurement in sg. fi. )
Whether inherited property Yes NIL INIL NIL INIL
{Yes or NO)
Date of purchase in case ofsellfl  [NIL 1L 1L L NIL
acquired property im
Cost of property (in case of INIL NIL INIL NIL INIL
purchase) at the time of
purchase
4



[ A_n:,- Investment on the land by

way of development,
construction etc.

ML

INIL

MIL

INIL

MNIL

Approximate Current market
viile

Res. 60,00, 0040 -

N1

NIL

[NIL

MIL

(v)

Mhers (such as iterest in
property)

ML

[MIL

NIL

NIL

NIL

(i}

Total of Current Market
Value of (i) to (v) above

ru. ), 00, O - Inu. 117,00, 000 -

[NIL

NIL

NIL

(6) 1 give herein below the details of liabilities/ dues to public linancial institutions and government :-

(Note: Please give separate details of name of Bank , institution, entity or individual and amount for each item)

B
Mo,

Description

Self

Spouse(s)

Dependent-1

Dependent-2

Dependent-3

(i)

Loan or dues to Bank/Financial NIL

Institution(s)
Mame of Bank or Fl
Amount culstanding
Mature of loan

NIL

[MIL

fNIL

INTL

Loan or dues (o any

individuals' Entity other than

mentioned in (i) above,
Mame(s)

Amount

Wature of loan

ML

[MIL

(NIL

[NIL

NIL

Any other liability

NIL

MIL

[NIL

INIL

MIL

Grand total of liabilities

NIL

[NIL

[NIL

NIL

Covernment Dues;
Dues to departments dealing
with government
accommodation

NIL

NIL

NIL

INIL
INIL

NIL

Dues o depariments dealing
with supply of water

feIL

NIL

NIL

NIL

[MIL

Dues to departments dealing
with supply of electricity

MIL

MIL

NIL

NIL

Dues 1o departments dealing
with supply of

telephones/mobiles

IL

IL

INIL

NIL

Dues 1o departments dealing
with government transport
(including aircrafis and
helicopters)

[WIL

HIL

L

NIL

Income Tax Dues

[MIL

NIL

NIL

[NIL

Wealth Tax Dues

IMTL

NIL

MIL

MIL

Service Tax Dues

[NIL

[MIL

NIL

Municipal /Property Tax Dues

erL

MIL

IL

IL




Sales Tax Dues INIL I NIL INIL INTL
Any other dues NIL NIL IL NIL NIL
U{iii) | Grand total of all Govt. dues NI NIL FIII, I |NIL

(T) Details of profession or eccupation:

a. Self: Member of Legislative Assembly

b. Spouse: Business

(8) My cducational qualification is us under:

{Give details of highest School / University education with full form of the centificate’ diploma/ degree course)

{(Mame of the Schoo! /College/ University and the vear in which the course was completed.)

() ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1. | Name of the candidate Sh./Smt.Kum.
2. | Full posial address Ward No 13, Musafirganj, PO - Buxar, P5 - Buxar,
[Dhistrict - Buxar, Pin - 802101
3, | Number and Name of the constituency and 2 (M)-Buxar, Bihar
state
4, | Name of the Political party which set up the [Iihzm:'ryl Tanatn Party
candidate (otherwise write ‘Independent”)
5. | {a) Number of cases in which conviction order  [NIL
|| passed (other than those referred to in Form 26}
b} Total number of Pending cases where the I (Ome)
court {5) have taken cognizance
6, | PAN of Year for which last Total Income Shown
Income Tax Return filed
{a) Candidate FY: 2024-25 1,85,000/-
{(b) Spouse: [FY: 2024-25 12,21,370/-
{c} Dependents INIL
;1 Details of Assets and Liabilities in rupees ]
Description | Self | Spouse | Dependent-ll Dependent-Il | Dependent-111
A Muoveahle [Rs. 60,19,010/-Rs. NIL INTL ML
Aszsel (Total value) 839910/
B. Immaovahle [Rs. 60,00,000/-Rs. MIL [NIL IL
Asset 17 0000, (N0 - [N
(i) | Purchase Price and NIL Rs. NIL INIL INIL
Development Cost of 14,42 314/-
Immovable Property
(Total Value)
Nii) | Approximate Current  [Rs. 60,00,000/-Rs. NTL [NIL [NIL
Markel Price of 17,00, 00N -
Asset (Total Value)
K Liabilities ML NIL MIL INIL MNIL
(1) Government NIL NIL NIL ML IL
dues (Total) IN
6




5 [T Tt Loans from Bank, ML NIL IL VL IL
| Financial Institutions and

| others { Total) L
' 9. | Highest educational qualification: Postgraduate in Police Management, Osmania University
|| Hyderabad (Telangana), 2022

{Give details of School / University education with full form of the certificate/ diploma’ degree
i course) (Name of the School /College’ University and the year in which the course was completed.)

VERIFICATION

1, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct to the
best of my knowledge and belicf, no part of i1 is false and nothing material has been concealed there from. [ further
declare that ;

(@) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above;

(b) I, my spouse, or my dependents do not have any asset or liability, other than those mentioned in items 5 and 6
above,

Verified at Pana this the 30" day of April 2026 ’/,fl/

DEPONENT

Note: 1. Affidavit should be filed latest by 3.00 PM on the last date of filing nominations.
2. Affidavit should be sworm before an Oath Commissioner or Magistrate of the First Class or before a Notary
Public.
3. All columns should be filled up and no column to be lefi blank. If there is no information to furmish in respect of
any item, either “Nil" or “MNot applicable”, as the case may be, should be mentioned.

4, The affidavit should be either typed or written legibly and neatly.



